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ORDER (ORAL)

Hon'ble Mr, Justice V. Rajagopala Reddy, VC (J):

Learned counsel for the applicants seeks permission to withe
draw the OA on the ground that the respondents agreed to grant
the %gy'scales of Rs,6500-10500/= to the Sr.Investigators (A-plica-
nts) aé%f@ated by the respondents in MA=2267/2000.
\(3bekik s accordingly dismissed as withdrawn, No costs,
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